
.BUSINESS ADVISORY COMMITTEE 
(Seventh Lok Sabha) 

SIXTY-TH~D REPORT 
(Presented on 23-7·1894) 

The Business Advisory Committee held a sitting on Mondaiy, 23 July, 1984. 
Committee recommend the allocation of time to the following items 

of as. shown against eac:h:-
( I ) The Levy Sugar Price Equalisation Ft1nd (Amend-

ment) Bill, 1984. 2. hours 
(Consideration and passing) 

(2) The Dowry Prohibition (Amendment) Bill, 1984. 
(Consideration and passing) 

(3) Discussion on the Resolution seeking disapproval of 
the National Security (Second Amendment) Ordinance. 
1984. 

(4) The National Security (&cond Amendment) Bill, 
1984 (To replace Ordinance). 
(Consideration and passing) 

(5) Discussion on the Resolution seeking disapproval of 
the Hooghly Docking and Engineering Company 
limited (Acqt11sition and Transfer of Undertakings) 
Ordinance, 1984. 

( 6) The Hooghly Docking and Engineering Company 
Limited (Acquisition and Transfer of Undertakings 
Bill, 1984· (To replace Ordinance) 
(Consideration and passing) 

( 7) Discussion on the Resolution seeking clisapprova1 
of the Conservation of Foreign Exchange and 'Preven-
tion of Snmggling Activities (Amendment) Ordinance, 
1984. 

(8) The Conservation of Foreign Exohange ~,,~ ,.,,,_,,,.,_,, 
of Smuggling Activities (Amendment) 
(To replace Ordinance) . 
(Consideration and passing) 

(9·) .n;scussion on the Resolution 
the Terrorist Affected Areas 
Ordinance, 19'84. 

(10) The Terrorist Affected Areas (Special Courts) Bill, 
19,84 (To replace Ordinance) 
(Consideration and passing) 
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NEwDEun; BAL RAM JAKHAR. 
July 23, 1984 
Sr(/i!am11, 1906 (Saka) 

GMGl'PND-896 L.S.-Lino-23-7-84-500. 

Chairman. 
Bu;siness Advisory Committee. 


